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It is proposed that the authorised
capital of the undertaking would be
Rs. 2 crores, with an issued capital of
nearly Rs. 1.6 crores.

(c) At Ennore, Madras State.
Production of Textiles
Shri Achar:
Shri Osman Ali Khan:

Will the Minister of Commerce and
Industry be pleased to state:

*189.

(a) whether Government are con-
sidering the question of demarcating
the spheres of production of textiles
between mills and handlooms;

(b) if so, whether they have come
to any decision; and

(c) the main conclusions of Gov-
ernment regarding he demarcation?

The Minister of Commerce (Shri
Kanungo): (a) There already exists
demarcation in the spheres of pro-
duction of cotton textiles between
mills and handlooms. No fresh pro-
posal is under the consideration of
Government.

(b) and (c). Do not arise.
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South Africa

*191. Shri Hem Barua: Will the
Prime Minister be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the fact
that the South African Indian Con-
gress has communicated to the U.N.
Secretary-General about the “shame-
less and discriminatory act” of the
South African Government in pro-
posing to evict 100,000 African and
40,000 Indians from the Cato Manor
area of Durban; and

(b) if so, whether Government pro-
pose to press this matter with the
U.N.O. for friendly settlement with
the Souih African Government?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) Yes, Sir; Government have seen
press reports to this effect.

(b) The question of the treatment
of people of Indian origin in the
Union of South Africa as well as that
of Race Conflict are already on the
agenda of the U.N. General Assemb-
ly. The Indian Delegation will put
forward the views of Government on
these two questions in due course.

Wages

*192. Shri Ram Krishan Gupta: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) whether Government have
studied the principle of no work, no
wages; and

(b) if so, the result thereof?

The Deputy Minister of Labour
(Shri Abid Ali): (a) and (b). It is a
genera]l principle that no wages are
payable where no work has been done.





